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Petition(s) for Special Leave to Appeal (Civil) No(s).12521/2012

U. P. STATE BRI DGE CORP. LTD. Petitioner(s)
VERSUS

C.I. T LUCKNOW Respondent (s)

Date: 30/01/2013 This Petition was called on for hearing today.

For Petitioner(s)
M Vi shnu Sharma, Adv.
Ms. Bina Qupta, Adv.

For Respondent (s)
M Bi kas Kar Gupta, Adv.
Ms Anil Katiyar, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

No further steps required to be taken in the mtter. It
processed for listing before the Hon' ble Court as per rules.
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